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THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE ARD IN THE
DEPARTMENT OF CULTURE (SHRI
D, P. YADAV): 1 beg to lay on the
Table;

(1) A copy each of the following
papers (Hindi and English versions)
under sub-section (4) of section 23
of the Institutes of Technology Act,
1861:—

(i) Certiled Accounts of the
Indian Institute of Techno-
jogy, Kanpur, for the year
1972-78 along with the Audit
Report thereon. ’

€ii) Certified Accounts of the
Indian Institute of Techno-
logy, Madras, for the year
1972-73 along with the Audit
Report {hereon,

(iif) Certified Accounts of the
Indian Tnsfitute of Techno-
logy, Delhi, for the year
1972-78 along with the Audit
Report thereon.

{iv) Three statements (Hindi yni
English -versions) sho

xicuons for delay in laying
the~above Accounts. [Placed
in Library. See No, LT-9821,
781.

(2) A copy of the Annual Report
(Hindi and English versions) of the
Sahitya Akademi, New Delhi for the
year 1074. [Placed in Library. See
No, LT-9822/75].

(3) A copy of the Annual Report
of the Sangeet Natak Akademij, New
Delhi, for the year 1973-74.

(4) A copy of the Annual Report
of the Lalit Kala Akademi, New Delhi,
for the year 1973-74.

(8) A statement (Hindi and English
versions) explaining the reasons for
not laying the Hindi versions of the
documents mentioned at (38) and (4)
above, [Placed in Library. See No.
LT-8828/75].

(6) A copy of the Annual Report
(Hindi and English versions) of the
National Council of Educational Re-
search and Training, New Delhi, for
the year 1973-74. [Placed in Library.
See No. LT-9824/75].
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11.01 hrs
MESSAGES FROM RAJYA SABHA

SECRETARY-GENERAL: Sir, I
have to report the following messages
received from the Secrefary-Geaeral
of Rajya Sabha:—

() T am" directed to inform the
Lok Sabha that the Rajya Sabha, at
its sitting held on Mond4y, the 21st
July, 1075, adopted the following
motion in regard to the presentation
of the Report of the Joint Committee
of the Houses on the Prevention of

Food Aflulteration (Amendment) Bill,
1974: —

“That the time appointed for the
présentation of the Report of
the Joint Committee of the
Houses on the Prevestion of



